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4
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8. That if your Honour consider appropriate a Speciat Bench/ Larger Bench

can be constituted to address the aforementioned legal issues, or any
ancillary issue, if my Lordship considers appropriate for adjudication.

9. Submitted for kind consideration.

Yours Sincerely,

sd/-

(M.K.SHRAWAT) "

Telephonically it is informed by the Head Office, New Delhi, that somewhat

identical question is pending for disposal before the NCLAT, New Delhi.

Under the circumstances, the Law and the conventions do not permit to proceed

with the matter and to wait for the directions, therefore, the Petition is adjourned

to 06.06.2017.

L7.O4.20L7.
M.K. SHRAWAT

MEMBER (JUDICIAL)

Lenovo
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